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INFTRODUCTION 
I, the Chairman of the Committée on Public Undertakings, having 

been authorised by the Commuttee in this behalf, presentthis TENTH 
REPORT on the genera!l working of the Haryana Minerals Limited, 
Narnaul 

2 During oral evidence the Committee examined the representatives 
of the Department/Company concerned The Commuttee also made 
on the spot study of the various mines and factory of the Company 
located at ता Beharipur, Kuad and Narnaul A brief record of the 
proceedings of each meeting has been kept separately ता the Vidhan 
Sabha Secretariat 

3 The Committee would like to thank the Accountant General, 
Haryana, and his staff for the valuable assistance The Commuttee 
are also thankful to the Secretaiy to Government Haryana Finance 
Department including his represenatives and the representatives of the 
Department{Company concerned who appeared before the Committee 
from time to time The Commuittee are also thankful to the Secretary 
Joint Secretary the dealing Officer and the staff of the Haryana Vidhan 
Sabha for the whole hearted co operation and unstinted assistance given 
पा. preparing this report 

Chandigarh SAGAR RAM GUPTA 

‘The 27th February, 1983 CHAIRMAN



REPORT 

HARYANA MINERALS LIMITED, NARNAUL 

Introductory 

The Haryana Minerals Ltd was registered on 2nd December 1972 
for exploring muning and dealing 1n minerals of all kinds The marble 
and slate projects of the Haryana State Industrial Development Corpor 
ation Ltd were transferred 1 April 1973 (० the Company लि a con 
sideration of Rs 8 04 lakhs which was converted m equity shares 

The authorised capital of the Company was Rs 20 lakhs which 
was raised to Rs 100 lakhs पा May 1974 Comprising of Rs 10 lakh 
equity shares of Rs 10 each The paid up capital on 31st March 
1980 was Rs 24 03 lakhs (which includes share application money) sub 
scribed by the holding company namely the Haryana State Industrial 
Development Corporation Ltd In addition the Company borrowed 
money from the holding company financial instrtutions commercial 
banks etc For the first few years, the Company was incurring heavy 
losses but from the year 1978 79 on wards the Company has turned the 
corner and according to the information supplied to the Commuttee the 
Company 1s stated to have earned fellowing profits — 

Year Profit 

- (Rupees) 

197979 _ 2 05,848 

1978 80 3,98 638 

1980 81 12 38 276 

1981 82 25 00,000 (Tentative) 

2 Activittes and Performance 

The Company planned and concentrated mainly on the following 
activities — 

(a) Extraction of marble blocks slate stone and limestone, 

(b) processing of — 

(1) marble blocks into slabs, marble chups powder and crazy} 

(u) umestone mnto quick and hydrated lime, and 

(1) slate stone into roofing slates school slates and bulding 
maternal , and 

{¢) Manufacture of tiles 

3 Marble Project 

Large deposits of marble are available at various places 1 the



2 

Mohindergarh District ‘The Committee was mformed that these depo 
sits can be extracted for hundreds of years Marble blocks are extracted 
manually The blocks are then cut into unfinished slabls and then the 
unfinished slabs घाट processed nto finished slabs of various sizes at the 
factory Similarly lumps extracted from the munes togather with the 
pieces of slabs resulting from cutting of marble blocks into 51805 are 
processed into crazy chips and powder at the factory The Company 
has not maintained any records to indicate the total quantity of marble 
lumps extracted from the mines The marble (in blacks) produced and 
sold since 1its meeption to 1981 82 was as under — 

Year No of blocks 

1973 74 1,12 827 

1974 75 3,62 111 

1975 76 2,69 794 

1976 77 220,490 

1977 78 1,60 738 

1978 79 2,78,830 

1979 80 2,96,376 

1980 81 5,18,575 

1981 82 5,51,455 

T4hc production during the year 1982 83 (upto 8 1 83) amounted to 
390144 

The losses 1n processing from unfimshed slabs into finished slabs 
were quite high and high wastage 10 the process was, according to the 
management mainly due to — 

(1) cracks पा the deposits and hence in blocks 

(1) extra hardness of marble stones 

(u1) following of certain picees during cutting of marble blocks, 
and 

(1v) wastage of side slabs 

According to the management the block making plant was work- 
ing below the rated capacity because फिट machinery had become quite 
old and out dated The project approved पा 1974 for modermsation and 
expanston of the marble project had not so दिए been 1mplemented 

The Committee asked the management to supply the figures of 
production and sale of marble projct for the previous year The 
statement supplied 15 contained ता Appendix
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4 Tiles Project 

The Company decided ता September 1974 to set up two Tile 

Projects at Narnual and Faridabad Each plant was to manufacture 
6 lakhs tiles per year The plant at Narnaul was commussioned 1n 
June, 1975 at a cost of Rs 2 50 lakhs The other umt at Fandabad 
was not set पाए because the plant at Narnual proved uneconomical 
This project met 1t infancy death and manufacturing of tiles was stop 
ped 10 July, 1978 

5 Lme Project 

The Company on the 98515 of project report and know how sup 
plied by the Central Building Research Iustitute Roorkee decided 1n 

June 1974 to set up 4 Country type line kilns  The same were set up 
m December, 1974 at a total cost of Rs 1589 lakhs Only two kilns 

were fired m June, 1975 but the project had to be abandoned m 

December, 1976 because of poor quality of limestone excessive con 
sumption of coal heavy cost of extraction unfavourable site cond: 
tron, disproportionately heavy out put of dust under buint and slack 
lime of the kilns, defective construction of lime kilns etc 

6 Slate Project 

The Company 1s operating Slite mines at Kund and Bihali पा 
Mahendergarh Distict ~ Slate  deposits 1 Mahendergarh which 15 

popularly known as Haryana Slate 15 manly exported Besides export, 

this slate 1s used for manufacturing of school slate switch boards and 

handicrafts ‘The slate produced by ths Company hasalso achieved 

importance for use 85 building materal 

Till 1967 the Kupd Slate mines were bemng operated by private 

parties the last lesee being M/s Kangra Valley Slate Company then 

the Haryana State Industrial Development Corporation 1008 control 1n 
1971 The possession of Kund Slate Mines was transferred from the 

Haryana State Industrial Development Corporation to this Company 

m 1973 Bthali mines were taken over by this Company ता 1976 from 8. 
private party 

The slates are used 1 construction, roofing flooring, panalling 

and steps The use of thin slate tiles as roofingis quite well known 

पा hilly parts of our country Abroad, slate 1s used 1n flooring, penal- 

ling and steps only Slate kuttals are used in canal linning 

In the beginning when the Company entered फिट export market 

1t was gettng ॥5 slate cut and crated 1n Bombay Gradually as the 

staff of the Company became experienced edge cutting machines were 

mnstalled at Kund and the Company started domng cutting and 

crating of its own 

The Committee was suppled the followmng figures of production



and sales of slate — 

T 

Year Production Slate Exports Local Sale 

KUND  BEHALI Direct Indirect Kund  Behal 

1973 375670 — 24782 369735  These — 

197475 1229 334 — 134481 9 07 494 figures — 

1975 76 8957817 — 82135 ..10 00 625 include — 

1976 77 1849199 172928 1196398 869425 localsales 140920 

197778 1527463 757 605 389264 1010788 of Kund 191870 

1978 79 1872165 333043 2003 356 716864 488972 1 65 059 

1979 80 2149 509 483174 2148 462 1019917 440385 2 13 920 

1980 81 3304028 1145244 4718138 1167339 436110 108414 

198182 3414759 16 05049 8292255 148690 444859 138 267 

7 Observations aud Recommendations 

I In the matter of purchase of Hydration Plant for lime project 
this Committee has been making repeated observations/suggestions 
but the Committee 18 sorry to notethat the Company has not yet been 
able to safeguard the interest of the Company inthis behalf The 
representatives of the Company have stated that the whereabouts of 
M/s Hitachr Electronics Pvt Ltd Delh1 are not known and therefore 
the ex parte decree obtamed by the Company agamst the {irm from a 
cvil court could not be executed The Committee recommends that 
immediate steps must be taken to lodge a crimmal case against the 
firm  This will not orly help to locate owners of the firm but will also 
help m recovering the Company amount from them 

II The Committee was informed that in accordance with the 
earlier recommendations of the Committee the Company had approached 
the Rajasthan State Minerals Development Corporation which had 
replied that the Rajasthan State Minerals Development Corporation 
was not only doing miming work but was also doing exploration work 
for which the State Government was sanctioning suitable grants to the 
Corporation The Committee 158 not satisfied with the reply of the 
Company that the Company cannot undertake exploration work just 
lIike the Rajasthan Corporotion because 1t 1s beyond पड junisdiction  If 
we refer to the objects for which the Company was established explora- 
tion 1s ope of the objects clearly laxd down in the Memorandum and 
Articles of Association of the Company The Commuttee therefore, 
strongly recommends that the Company should undertake exploration 
work also 

ता  The oral examination of the Company representatives and 
the Government department revealed that there was no Research and 
Development wing m the Company and that the Company for 15 mimng 
operations was solely dependent on exploration carried out by the 

-



] 
8 

Geological Department of the State Government or {by the Geoiogt‘cai 

Survey of India The Commuttee was 8150 informed that the marble 

and slate contents of the mines in Haryana घाट quite huge 

The Commuttee feel that 1f the exploration work 1s undertaken also 
by the Company and a separate R and D wing manned by specialists 

15 maintained by the Company फिट working and profitability of the 

Company can improve to a great extent The Commuttee therefore 

recommend that in addition to the exploration work done by the 

Geological wing of the State Government and by the Geological Survey 
of India the Company should also undertake the exploration work and 
an efficient R and D wing should be started by the Company 

IV The Commuttee 15 pawned to learn that the tiles project stands 
abandoned and no progress has been made to re start the same The 

Commuttee taking note of फिट fact that a private tile manufacturing 

umt at Kasar पा Rohtak Distsict 1s working quite satisfactorily and at 

a huge profit the Commuttee fails to understand why the company 
cannot run their project giving good working results It 1s recommended 
that the Company should review the enfire situation after obtaining 
expert technical opinton on the subject and the project should be re 
started 

V Itis regretted that despite repeated recommendation by this 

Commuttee mnothing fruitful had been done by the Company in the 
matter of investment of about Rs 15 lakhs in the Lime Project which 
15 lying closed stnce 1976 It has been causing a heavy recurring 1055 

to the Compaay 1n the form of interest and other over head charges 
The Commuttee strongly recommend that immediate review 1n the whole 

matter should be undertaken and either the project should be scrapped 
once forall selling all the assets relating to the project including demo 
10100 of the Lime kilns or immediate steps should be taken to re start 
the project In any case, final action should एड taken without any 
further delay in the matter 

VI The Commttee was supplied with a statement showing the 
over head expenses which are as under — 

Year Amount — 
(Rupees) 

1979 80 16 01 607 

1980 81 26,35,612 

1981 82 36 39 360 

The up nising trend तो the over head expenses of the Company 13 
not warantted and 18 not comparable to the actual operations under 
taken by the Company Such trend is unwarantted particularly because 
Tiles and Lime Projects of the Company have since been closed The 
Company should take steps to reduce 15 over head expenses 

VII The Committee made a on the spot study of the factory and 
the mines As a result thereof, the Comnuttee recommends the follo 
wing —
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0 The premises ए the factory were found uncleaned unlevelled 
and dis oiganised It 15 recommended that the entire premises should 
be levelled up and cleaned regulaily S=parate stcie/enclosuies should 
be provided for piling up various articles Grass should be implanted 
wherever feasible पा the premises In short the factory premuses should 
be kept clean and beautiful This will not only increase the efficienc J 
m the working of the factory but will also presenta good view to the 
dealers and others visiting the same In tlus connection the Committee 
recommend that the Public Health Department of the State Government 
should be approached to ensure regular and proper supply एव water to 
this Company 

(1) The Committe was distressed to find 2 huge waste of stone 
pieces of different <izes lying at the mines where mining operations are 1n 
progress  Such waste can be very effectively and piofitably employed in 
making stone metal (1010 which 1s generally used पा. buwlding cons 
tiuction roads etc 

The Commiitee therefore strongly recommends that at the 
mining sites the Company should install stone crushers of its own or 
private people should be made to Instal their stone crushers to convert 
the waste stones पा to stone metal (ror1) This will not only eliminate 
waste but will also bring revenue to the Company 

VIII  The Committee observed that the Company could expand 
1ts activities to a great extent keeping inview the mineral wealth of the 
State but 1t was hesitant to do 50 on account of its maketing problems 
In this direction the Commuttee has to offer the following 
recommendations — 

(y The State Government should immediately mstruct the 
Departments doing construction work 1n the State such as 
PWD Housing Board HUDA, Tourism Corporation etc 
that they should make best and maximum possible use of 
the products of this Company पा their construction work and 
that पा no case purchase such products from the market 
The Architectural wings of these Departments should 8150 
556 that therr plans should be drawnin such 8 manner which 
consume the maximum possible products of this Company 

(1) The Company should expedite the work of allotting more 
agenctes to the dealers which has already been-undertaken - 

(1) The Company should undertake extensive publicity pro- 
gramme through various media to make पड products popular 
nct only पा the State but also throughout the country and 
abroad 

(tv) The Company should take early steps to replace 1ts out dated 
present cutting machines with an imported cutting machines 
of adequate capacity 

IX The Commuttee was provided with a statement showing 
break up of the staff of the Company The Company has a staff 
strength of 384 persons including Managing Director and General 
Manager During the course of oral examination it was revealed that
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the labour employed particulaily at the Slate Project and Mines was 
of casual nature and was being pald a minmmum wage of Rs 8 per 

day on daily wage basis The Committee was not satisfied with this 
state of affairs and feel that the working results of the Company will 
certainly 1mprove 1f the labour (if not entire atleast a major part of 
1t) 15 employed on regular 08515 and 15 paid a mimmum wage of Rs 13 
to Rs 15 per day Besides 1t1s also necessary that facitilies such as 

Provident Fund bonus leave with wages, paid holidays etc efc  are 

made available to the labour employed These steps will certainly 
lead to a considerable increase 11 the efficiency and loyalty of the workers 

X The Committee 15 constrained to find that there 1s consider 
able delay 1n the audit of the accounts of the Company It was given 
to uuderstand that the fina!accounts of the Company for the years 
1981 82 onwards were not yet ready and the accounts since 1979 80 
have not yet been audited The Commuttee was also concerned at the 
fact that some serious objections ransed by the auditors on earlier 
accounts have not been attended to by the Company some of which 
are as under — 

(a) No satisfactory record has been maintained by the Company 
for production sale and disposal of by products 

(b) No phystcal verification of finished goods stores and spare 
parts was made by the management 1 e coatrol over 
production and stock 1s not adequate 

(c) No internal control system 1s 1 vague 

(d) No unservicableand damaged stores have been determined 
and no provision 15 made ता respect thereof , 

(¢) Sundry debtors include debts and advances of doubtful 
recovery for which no provision has been made 

(f) Some employees agamnst whom advances stand have लीं 
Service 

(gy Assets of the Company include depreciation value of lime 
kilns which hardly have any realisable value , and 

(h) Provident Fund has not been determined despite demand 
from the Provident Fund authorities 

In fact the auditors have gone to the extont of indicating that 
the profits shown by the Company 1 1ts balancesheet may be quite 
mis gmding 1f therr main objections are taken into account This 
state of affairs can hardly be appreciated The Commuttee strongly 
feel that there 15 no reason for the management to have become comp 
lacent पा view of the fact that their accounts (still unaudited) for the 
last 3 yearsto show some profits The Commuittee strongly recommend 
that the Company and the Government should take urgent steps to 
ensure that the final accounts of the Company are audited expepitiously 
every year and that they should be drawn up 1n such a manner that the 
same depict a clear and true picture of the financial conditions of the 
Company
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